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stone quarries is under Governemnt’s
consideration?}
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f[THE MINISTER OF LABOUR
AND REHABILITATION]

w9 HT qFAE HAl i
(SHRI R. K, KHADILKAR): (a)
Stone mines come within the pur-
view of the Mines Act, 1952 and the
Rules and Regulations made there-
under, However, some provisions of
the Act do not apply to small mines

engaged in extraction of building
stone, etc.

(b) Yes]

SUGARCANE CULTIVATION
525, SHRI R. P. KHAITAN: Will
the the Minister of AGRICULTURE

gl =N
be pleased to state:

(a) whether it is a fact that the
sugarcane cultivation during the year
1970-71 is less about 40 per cent in
comparison to the year 1969-70; and

(b) if so, what are
therefor?

the reasons

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE|

wfe HawT F UTR

(SHRI ANNASAHEB P, SHINDE):
(a) No Sir. The available informa-
tion shows that the area under sugar-
cane cultivation in the country during

I 1 English translation.
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1970-71 is only marginally different
from that during 1969-70.

(b) Does not arise.
U.N.O. Amp FOrR FEFUGEES

626 SHRI M. V. BHADRAM: Will
the Minister of LABOUR AND RE-
HABILITATION

WW AT qEAE W
be pleased to state:

(a) what is the nature and extent
of assistance sought from the United
Nations Organisation by Government
for the relief of the Bangla Desh re-
fugees in India; and

(b) the nature and extent of assis-
tance so far received from the U.N.O.
in this respect?

THE MINISTER OF LABOUR AND
REHABILITATION|

qH WY qFAw R/
(SHRI R. K. KHADILKAR): (a)
Government of India has informed
the Umited Nations that the estimated
cost of food, shelter, medicines re-
quired for the relief of 6 million
Bangla Desh refugees for a pericd of
6 months is of the order of $ 400 mil-
lion and that India would like the
U.N. System and International Com-
munity to provide assistance of this
magnitude.

(b) A statement of the assistance
offered|received so far is  attached.
[See Appendix LXVII, Annexure No.
417,

CENTRAL LEPROSY TEACHING AND RE-
SEARCH INSTITUTE

527. SHRI THILLAI VILLALAN,
Will the Minister of LABOUR AND
REHABILITATION|

qH W gEAtE Hr
be pleased to state:

(a) whether Government received
any representation from the Central
leprosy Teaching and Research Insti-
tute Employees’ Association, Thir-
meni, Chinglepet District, Tamil
Nadu for the recognition; and

(b) if so, what is the reaction of
the Government?



